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Notifications regarding Appointments, Promotions, Leave, etc, of Government Officers issued by the
Ministries of the Government of India (other than the Ministry of Defence) and by the

Supreme Court

CABINET SECRETARIAT

(Estt. Section)

New Delhi, the 21th January 1959

No. 3/1/59-Eatt.—The President is pleased to appoint Shri
V. S. Purl, a temporary Senior Investigator in the Central
Statistical Organisation as a Research Officer in that Organi-
lation in an officiating capacity with effect from the forenoon
of the 19th January, 1959 until further orders vire Shri
K. N. G. K. Sastry proceeded on leave.

New Dtlhi, the 29th January 1959

No. 3/10/BB-Estt.—Shri M. B. Dcshmukh, formerly officiat-
ing Research Officer in the Central Statistical Organisation,
New Delhi, has been granted extension o£ leave aa under in
continuation of the special leave (cx-InOia) granted in this
Secretariat Notification No. 8/10/55-Estt. dated rhe 4th Octo-
ber, 1956.

(i) Special leave,.(ex-India) from 18th August, 1957 to 12th
June, 1958 (bofli days inclusive).

(\i) Earned leave for 8 days from 13th June, 1958 to 20th
June, )958 (both days inclusive).

2. On return from leave Shri Dcshmukh has been appointed
to a non-gazetted post in the Central Statistical Organisation
with effect from the forenoon of 21st June, 1958,

RAJA RAM, Under Secy.

(Estt. Section)

New Delhi, the 2Rth January 1959

No. 48/28/B7-E»U.-Shri S. P. Sinha, I.A.S., (Retired),
officiating Chief Director, National Sample Survey, Cabinet
Secretariat, New Delhi, was granted earned leave for 15 days
from the 5th January, 1959 to the 19th January, 1059 (both
clays inclusive), with permission to prefix Sunday the 4th
January, 1959 to the leave.

K. On return from leave Shri Sinha rcsunifed charge of his
duties as Chief Director, National Sample Survey, with effect
from the forenoon of the 20th January, 1959.

New Delhi, the 29M January 1959

No. 43/62/58-Estt.-Thc Secretary to the Cabinet hereby
appoints Shri V. S. Bhat, an officiating Statistical Investigator
Tin the Directorate of National Sample Survey, as Superinten-
dent, National Sample Survey, Bombay (Cenlial) Block, Poona,
In an officiating capacity with effect from the afternoon of the
5th January, 1959, Until further orders,

S. K, BOSE, Dy. Secy.

PRIME MINISTER'S SECRETARIAT, INDIA
New Delhi, the 28tfi January 1959

No. F.21/1104/B8-PMA.-On transfer to the Ministry of
Works, Housing & Supply, Shri Vidya Sagar, a permanent
Grade IV officer of the Central Secretariat Seivice and officiat-
ing in Grade III of the Service, relinquished charge of the
post of Section Officer in the Prime Minister's .Secretariat on
the afternoon of the 19th January, 1959.

New Drlhi, the 3Ut January 1959

No. F.21/439/49-VMA.-Shri 11. D. Sharma, a permanent
Grade IV officer of the Central Secretariat Service, officiating
In Grade III ol the service and working as Section Officer in
the Prime Minister's Secretariat, was granted commuted leave,
on medical grounds, for lfi days with effect from the 26th
JJecemher 1958, with permission to piefix the holiday on the
25th December. 1958 and to suffix .Sunday the 11th January,
1959.

2. On return from leave, Shri D. D. Sharma resumed charge
of the post of Section Officer in the Piiinc Minister's Secre-
tariat with effect from the forenoon of the 12th January,
vim.

M. I,. BAZAZ, Private Secy.

New Delhi, the Slxt January 1959

No. F.6I/4S/59-PMA.—The President is pleased to permit
Shri M. O. Mathal, Special Assistant to the Prime Minister to
resign from service with effect from the 31st January, 1959
(afternoon).

2. Shri Malhai has been granted terminal earned leave for
(50 days with effect from the 31st January, 1959 (afternoon)
and his service under Government will stand terminated on
the expiry of this leave.

K. RAM, Principal Private Secy.

LOK SABHA SECRETARIAT

New Delhi, the 30lh January 1959

No. PF.181-(5)-AN.-Shri M. C, Joshi, a permanent Superin-
tendent, was granted extension of leave on medical certi-
ficate for one month with effect from the 10th November to
9th December, 1958 in continuation of the leave granted to
him vide this Secretariat Nolilitalion o£ even number dated
the 2!5lli November, 1958.

CHAND NARAIN, Under Secy.

New Delhi, the Slsl Junuary 1959

No. PF-6fi(5)-AN.—Shri V. Narasitnhan, permanent Deputy
Secretary was granted leave on average pay for 24 days from
the 5th to 28th January, 1959 with permission to prefix Sun-
day the 4th January, 1959 to his leave.

2. On return from leave Shri Narasimhau resumed charge
of his duties with effect from the 29th January, 1959 (fore-
Iioon).

N. N. MALLYA, Dy. Secy.

PLANNING COMMISSION

New Delhi, the 28th January 1959

No. ADM.I/6(100)/l.-Shri R. Vcnkatcswaran, I.F.S., Deputy
Secretary, Planning Commission has been granted 34 days
earned leave with effect from the 5th fanuaiy, 1959 with per-
mission to prefix Sunday the 4th Januaiy, 1959 and suffix
Sunday the 8th February, 1959 to his leave.
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New Delhi, the 29/// January 1 !>•>•)

No. ADM.I/fi(I10)/58,-T1ie President is pleased to appoint
Shri M, K. Munalar, a permanent Grade Jll OHicci of the
Central Secretarial Stenographers' Service and officiating in
Grade II of the Service, as Personal Assistant to Minister
(Planning), Planning Commission in a temporary capacity
from 14th October, 1958 (forenoon) to 6lh December, J958
(afternoon).

Nrw Delhi, the January 1959

No. ADM.I/4(27)/$8.—The President is pleased to appoint
Dr. I). K. Malhotra. a permanent Grade I Officer (Selection
Ciade) of the Central Sccrelaiiat .Service and Deputy Secretary,
Planning Commission, a.s Mimber-Secrctary, Research Pro-
grammes Committee, Planning Commission, in a tempotary
capacity with effect from the 2nd January, 1959 (forenoon)
and unlil further orders.

No, ADM.T/I9(2)/58.—The President is pleased to appoint
Dr. P . N. Saxcna as Assistant Chief of Division in the Planning
Commission, in a substantive capacity, wilh cll'ect from the
l.vt January, 1956.

No. ADM.I/19(2)/58.—The President in pleased to appoint
Mrs. P, P. Naidu as Assistant Chief of Division in the Plan-
ning Commission, in a substantive capacity, with effect lroni
the 1st January, 195fi.

R. P. SACHDEV, Under Secy.

Ministry of Community Development and Co-operation to Jio'id
the additional charge of the post of Vice-Principal, Central
Institute of Study and Research on Community Development,
Mussoorie for three months from the forenoon of the 1st
October, 1958 till the .Hist December, 1958. inclusive.

AMD HUSSAIN, Dy. Sery,

MINISTRY OF LAW

(Legislative Department)

Nrw Delhi, the U9//i January 1959

No. F.12(29)/!58-Adm.I.—The President is pleased to appoint
Shri N. Swurninathan, as Officer of Grade III of the Central
Legal Service and Deputy Draftsman to the Government of
India in the Ministry of Law, Legislative Department, as
Additional Draftsman to the Government of India in that
Department in an officiating capacity, with effect from the
2nd January, J959 and until further orders.

No. F.12(29)/58-Adm.I(l).—The President is pleased to
appoint Shri S. K. Hiianandani, an officer of Grade II of Ihe
Central Legal Service and Additional Draftsman to the Gov-
ernment of India, in the Ministry o£ Law, Legislative Depart-
ment, as Joint Secretary and Draftsman to the Government of
India in that Department, in an officiating capacity, with
effect from the forenoon of the 9th December, 1958, and until
further orders.

New Delhi, Ike .SO/fc January 1959

No. ADM.I/6(4)-4/S8.—The President is pleased to appoint
Shri Ameer Raza. I.A.S., Deputy Seiietury, Ministry of Food
and Agriculture and Chief of Division in the Planning Com-
mission, as Joint Secretary, Planning Commission, in a tem-
poiary capacity, with effect from the 80th January, ]959 (fore-
noon) and unlil timber orders.

No. ADM.I/18(2)/»8.-Thc undernuntioncd officers
been declared Quasi-permanent in the post of Research Offi-
cer in the Planning Commission with ellecl from 1st Jiiiy,
1953.

1. Shri Baldev Ytuaa-.

2. Shri S. N. Gupta .

3. Shri S. E. Joseph.

4. Shri R. S. Nakra.

5. Shri V. J, Singh.

J. M. KITCHLH, Dy, Secy,

(Programme Evaluation Organisation)

AVrn Dcllii, the 3rd Felirumy 1959

No. PEO(A)/l(2S)/53.-Shri K. Jayachandran, Project Evalua-
tion Officer, Programme Evaluation Organisation (Planning
Commission), Erode relinquished charge of hia post at Erode
on the 15th January, 1959 (A.N.) and assumed charge of the
post of the Regional Evaluation Officer, Southern Zone, Madras
at Madras In the same Organisation on the lGth January, 1959
(F.N.).

No. PEO(A)/l(I8)/53.-Shri N. L, Arora, Project Evaluation
Officer, Programme Evaluation Organisation (Planning Com-
mission) relinquished charge of his post with effect from the
afternoon of the 9th January, 1959 and assumed charge ot the
post of Senior Research Officer in the same organisation with
effect from the same afternoon,

G. C. JERATH, Under Secy.

MINISTRY OF COMMUNITY DEVELOPMENT AND
COOPERATION

(Department of Community Development)

Nexv Delhi, Ihe 27th January 1959

No. P-389/56-Admn-I.—Shri Bhima Rao, a permanent Officer
of Grade III of the Central Secretariat Stenographers' Service
and officiating as 1st Personal Assistant to the Minister for
Community Development and Cooperation, relinquished charge
of the post of 1st P.A. to Minister for Community Develop-
ment and Cooperation, on the afternoon of the 12th Janu-
ary, 1959, and reverted to his substantive post from the same
date.

Nru' Delhi, the [anuary 1D">9

(Department of Legal Affairs)

New Delhi, the 29//i January 1959

No. F.ll(41)/!58-Adm.I.-On return from leave Shri S. S.
Kai resumed charge of the office of the Assistant Legal
Adviser to the Government of India, Ministry of Law, Depart-
ment of Legal Affairs, on the forenoon of the 27th January,
1959.

New Delhi, the 30th January 1959

No. F.I l(47)/58-AdmX—Shri V. V. dastii, Assistant Legal
Adviser, Ministry of Law, Department of Legal Affairs, is
granted terminal leave for 108 days Ir'iin the 5th January, 1959
to Ihe 22nd April. 1959 with permission to prefix Sunday, the
4th Januaiy, 1959 to his leave.

New Delhi, the 31J/ January 1959

No. F.ll(4tl)/58-Adm.I.-Shri L. V. A. Dikshitulu, Junior
Law Officer, Law Commission, Ministry of Law, Legislative
Department, was granted an extension of earned leave for--20
days fioni the 11th December, 1958 to the 2nd January. 1959,

SURJEET SINGH MAMAK, Under Secy.

No. F.2(2)/57-Admn.I.—The President is pleased to appoint
Shri A. Prakash, J.A.S., Dfimtv Secretary to llip Government
of India in the Department ol Community Development,

MINISTRY OF HOME AFFAIRS

Nm< Delhi, the 2filh January 1959

No. F.lO/4/59-Ail.I.—The President is pleased to appoint
Srat. E, Herd, a permanent Grade I Officer of the C.S.S. and
Under Secretary Jn the Ministry of Home Affairs to officiate
as Deputy Secretary to the Government of India in (he
Ministry of Home Affairs for a period not exceeding sixty
days with effect from fith December, 1958.

P. PRADHAKAR RAO, Dy. Secy.

New Delhi, the 29th January 1959

No. 10/1/59-Tudl.I.—In exercise of the power conferred by
Clause (1) of Article 217 of the Constitution, the President is
pleased to appoint Shri Justice Kesavan Sankaran, Judge of
the Kerala High Court, to be the Chief Justice of that High
Court, with effect from the Slst January, 1959.

New Delhi, the 2nd February 1959

No, 13/3/58-JiidLI(i).—In exercise of the poweri conferred
by clause (1) ot Article 217 of the Constitution, the President
is pleased to appoint Shri Justice Chandreshawar Prasad
Sinha, Judge of the Patna High Court, to be the Chief
Justice of the Assam High Court, wilh effect from the date he
assumes charge of his office.

No. 13/S/S8-Judl.I(H).—In exercise of the powers conferred
by clause (1) of article 222 of the Constitution, the President,
after consultation with the Chief Justice of India, is pleased
to transfer Shri Justice Sarjoo Prasad, Chief Justice of the
High Court of Assam, as the Chief Justice of the High Court
of Rajasthan,

M. GOPAL MENON, Joint Secy.
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New Delhi, the 29th January 1959

No. 24/I2/58-AIS(II).—In exercise of tlie powers confrrrerl
by sub-rule (2) of rule 5 of the Indian Police Service (Cadre)
Rules, 1954, and^ after consultation with the Governments of
Assam and Punjab, the Central Government hereby transfer
Shri B. S. Dhallwal I.P.S., borne on the Indian Police Service
Cadre of Assam to the said Cadre of the State of Punjab with
immediate effect.

New Delhi, the fLOth January 1959

No. J4/l7/58-AIS(III).-^The President is pleased to confirm
the following Slate Services officers appointed to the Indian
Administrative Service on probation under the Special Recruit-
ment Scheme and allotted to the State of West Bengal with
effect from the dates .shown against their names: —

1. Shri P. Baneiji-I5lh Miv, 1958.
2. Shri Phanindia Mohan Iljlta—2nd September, 1958.
3. Shri Krishna Govindu Basil—2nd September. 1958.
4. Shri Rain Prosail Ganguli—2nd September, 1%8.
5. Sini Sukumar Sen Gupta—2nd September, 1958.
6. Shri Dwijottam Chatterjee—2nd September, 1958.

No. 10/8/58-AIS(I).—The President is pleased to appoint
Shri IVfadan Lai Kashyap, a Rajasthan State Police Service
Officer to the Indian Police Service against the promotion
quota of the Indian Police Service Cadre of Rajasthan with
effect from the 18th June, 1958.

New Delhi, Ihe 2nd February 1 <)!>•>

No. 14/35/58-AIS(III).—The President I-, pleased to confirm
the following State Services officeis, appointed to the Indian
Administrative Service on probation under the Special Recruit-
ment Scheme and allotted to the States shown against their
names, with effect from the 2nd September, 1958:—

New Delhi, the 3Ut January 1959

No. F.7/7/59-P.II.—On transfer from the 4lh Hallalion, Cen-
tral Reserve Police, flharalpur, Shri R. T. Nagrani, I.P.S. look
over charge of the office of Assistant Commandant (Second-
in-Commahd), fith Battalion. Central Reserve Polite, Ncemuch
with effect from the forenoon of thej 23rd December, 1958.

New Delhi, the 2nd Frbruaij 1959

No, 4/7/S9-P.III.—Consequent on his reversion to the
Madras Cadre of the Indian Police Service, Shri P. S. Kup-
puswamy I.P.S., relinquished charge of the post of Central
Intelligence Officer, Madras, on the forenoon of the 1st De-
cember, 1958.

2. Shri L, R. Aclige, I.P.S., relinquished charge of the post
of Joint Assistant Director in the Subsidiary Intelligence
Bureau. Madras, on the forenoon of the Isl neermber, 1958
and assumed charge of the post of Central Intelligence Officer,
Madras, on the forenoon of the 1st December, 1958.

No. 4'8/59-P.HI.—The President is pleased to appoint Sqn.
Lclr. S. I,. Pandr as an Olficcr on Spcri.il Dutv at the head-
quarters of the Intelligence Bureau at New Delhi with effect
from the Gth January, 1959.

S. BANERJEE, Dy, Secy.

Nnr Delhi, the 2nd February 1959

No, 4/7/Sfl-CS(A).—The President hereby accepts the resigna-
tion from service with effect from the 14th January. 1959, of
Shri Dincsh Chandra Gocl, a probationer in Grade III oFthc
Central Secretariat Service recruited on the results of the
Combined Competitive Examination held in 1957.

MOHINDAR SINGH, Under Secv.

1. Shri
2. Shri
3. Shri
4. Shri
5. Shri
6. Shri
7. Shri
S, Shri
9, Shri

10. Shri
11. Shri
12. Shri

Keshav Puri—Rajasthan,
Saivid Muhammad Ifrahim—Uttar Pradesh.
Krishna Chandra Joshi—Uftar Pradesh,
Bhagwan Swamp—Uttar Pradesh.
Pooran Chandra Pandc—Uttar Pradesh.
Guy Sherring David—Uttar Pradesh.
Saiyid Masudul Hasan—Uttar Pradesh.
Dashrath SIngh-Uttar Pradesh.
Satya Prafcash Bhatnagar—Uttar Pradesh.
Athar Husain—Uttar Pradesh.
Nityanand Prasad Bhatnagar—Uttar Pradesh.
Gyan Swarup Gupta—Uttar Pradesh.

S. NARAYANSVVAMY. Dy. Secy.

New Delhi, the 30th January 1959

No. 6/43/58-Pollce-J(A).-Shti C. G. Di\i> Assistant Technical
Maintenance Officer, Directorate of Co-ordination (Police Wire-
less) relinquished charge of his post at New Delhi, on the
afternoon of the 29th October, ]W,R, and assumed charge of
the post of Assistant Technical Maintenance Officer at the
Inter-State Police Wireless Sta!ion, Port Blair, on the forenoon
of the 11th November, 1958.

H. This Ministry's notification No, fi/43/5S-PoHce-I(A), dated
the 2nd December. 1958, Is hereby cancelled,

G. D. GUPTA, Under Secy,

New Delhi, the 30//i January 1959

No. 23/2/S!)-SR(R).-Shri LalU Sahai Srivastava, Upper
Division Assistant in Ihe High Court of Judicature at Allaha-
bad, has been appointed as Private Serretarv to the Commis-
sioner for Linguistic Minorities with effect from the forenoon
of 10th January, 1959, in the scale of Rs. 300-20-400, until
further orders.

P. N. RAUL, Under Secy.

New Delhi, the 31 sf January 1959

No. 28(41)/57-RHA.-Smt. S. Krishnn Honorary Deputy
Director in the Social Welfare Re Rehabilitation Dlrcctoratr
was granted earned leave for 15 davs with effi-rt from Ihe
I'.N. of 22nd December, 195H to 5th January, 1150, A.N. with
permission to prefix Sunclav the 21st December. 1958. On
return from leave Smt. S. Krishna resumed charge of her
duties with effect from Gth January, 1950 (F.N.).

J. S. TYACT, Under Secy.

New Delhi, Ihe 2nd Frbruary'l%\)

No. F.IO/4/59-Ad.T.-Shri B. N. Maheshwari. I.A.S., Dcputv
Secretary to the Government of India In the Minislrv of Home
Affairs, relinquished charge of his office in the Ministry with
effect from the afternoon of January 27, 1959,

E, HERD, Dy. Secy.

(Office of the Establishment Officer)

New Delhi, the 29th January 1959

• No. r.(5(47)EO/58.-The President is pleased to appoint
Shri N. C. Kapnr. a permanent Grade II Officer of the Central
Secretariat Service (Minislrv of Home Affairs), to officiate in
Grade T of the Service, with effect from the afternoon of the
18th October, 1958, unto the 15th January, 1959.

No. fi(S0)-E.O./58.—The President is pleased to permit
Shri B. H. Tewari, a, permanent officer of the Selection Grade
of the Central Secretariat Service and working as Tolnt Secre-
tary, Northern Zonal Council, to retire from Service with
effect from the 26th August, 1958.

2. The Ministry of Home Affairs Notification No. 6(30)-E,O./
58, dated the 26th Julv, 1958, is hereby cancelled.

No. F.I /6/fi8-E,O.IV,—The President Is pleased to appoint
Shri K. N. Doraiswamy CD/29), a Grade II Officer of the
Central Secretariat Stenographers' Service at present wortini'
in the Ministry of Commerce & Tndustrv (Department of
Company Law Administration) lo officiate in Grade I of the
service with effect from the 19th January, 1959 until further
orders.

No. F.18(76)-E,O,/58,—The President is pleased to appoint
the following permanent Grade I officers of the Central Secre-
tariat Service, lo officiate in the Selection Grade of the Ser-
vice, for a further period of one month with effect from the
1st January, 1959:-

1. Shri B. G. Idnani.
2. Shri S. A. R, Chad.
S. Shri B. B. Lai.
4. Shri N. C. Jain.

No. F.18(57)-E.O./58.—The President is pleased tn appoint
Shri G. P. Sen. a permanent officer of Grade TI of the Central
Secretariat Service. lo officiate in Grade T of the Service in
the Ministry of Finance (Department of Expenditure), for a
further neriod from the 1st January, 1959, to the 10th fanu-
ary, 1959.

No. F.24d)-E.O./59.—The President is pleased to appoint
Shri Kailash Chandra, a permanent Grade T officer of the
Central Secretariat Service, to officiate in the Selection Grade
oF the Service, for a period not exceeding three months with
effect from the 31st December, 1958 (A.N.).
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New Drlhi, the 29Wi January 1959

No. ll(9)-E.O.II/57.—The President Is pleased to confirm
the following permanent" Grade IV Officers of the Central
Secretariat Service in Grade HI of the Service with effect
from the dates specified:—

1. Sri B. R. Aggarwal, Ministry of Finance— 13th January,
1956.

2. Sri I. U. Ramchandani, Ministry of Education—1st
January, 1957.

3. Sri J. Padmanabha Iyer, Ministry of Steel, Mines and
Fuel, (Department of Mines and Fuel).—lit January,
1957.

4. Sri Ram Rishi Singh, Ministry of Finance (I)efence)—
30th January, 1957.

5. Sri Hari Chand, Ministry o£ Food & Agriculture, (De-
partment ol Agriculture)—10th February. 1957.

G Sri Puwn Singh, Ministry of Home Alfairs—22nd Febru-
ary l'J57,

7. Sri B. N. Bagchi, Ministry of Finance, (Department of
Economic Allah's)—12th March, 1957.

8. Sri S. S. L. Malhotra, Ministry of Education—16lh
March, 1957.

9. Sri N. I., Duggal, Ministry of Home Allah's— lat April,
1957,

10. Sri S. C. Chothanl, Ministry ol Finance, (Department
of Economic Aifairs)—21st April, 1957.

11. Sri N. C. Kanjilal, Ministry of K.xternal Aitairs, (Em-
bassy of India, The Hague).-23lh May, 1957.

12. Sri N. V. Lakshmi Narasimhan, Ministry of Commerce
and Industry—lOlh March, 1958.

13. Sri E. N. Subramanian, Directorate General, Posts Ik
Telegraphs—15th June, 1957.

14. Sri N. V, Subramanian, Directorate General, Posts 8c
Telegraphs-lfith June, 1957.

15. Sri P. K. Mufcberji, Ministry of Food & Agriculture,
(Department of Agriculture).—1th July, 1957.

Ifi. Sri R. S. Vcrma, Ministry of Commerce and Industry—
20th July. 1957.

17. Sri p, N. Banerjee, Branch Secretariat, •Ministry of
Rehabilitation, Calcutta—23rd July, 1957,

18. Sri Daya Shankar, Directorate General. Supplies ifc
Disposals—1st August, 1957.

19. Sri S- H, KaramUkar, Ministry of l)cfcjicc-6tli August,
1957,

20. Sri J. L. Tandnn, Ministry of Steel, Mines and Fuel,
(Department of Mines and Fuel)—1st September, 1957.

21. Sri K. S. Warajch, Ministry of Finance—5th September,
1957.

22. Sri L. C. Wadhwa. Indian Supply Mission, Washington—
20th September, 1957.

33. Sri O, N. Malik, Ministry of .Scientific Research and
Cultural Affairs—1st October, 1957,

24. Sri V. D. Mehta, Ministry of Transport and Communica-
tions, (Department of Transport)—12th October, 1957.

25. Sri A. C. Sharma, Department of Insurance, Simla—21st
October, 1957,

2fi. Sri R. C. Mathur, Directorate General, Supplies & Dis-
posals—15th November, 1957.

27. Sri H. K. L. Suri, Ministry of Irrigation and Power—
18th November, 1957,

28. Sri G. G. Manwani, Ministry of Health—6th December,
1957.

29. Sri H. T. Hemrdjani, Directorate General, All India
Radio—7th December, 1957.

30. Sri R. Rajagopalan, Directorate General, Posts and
Tclegraphs-20tb December, 1957.

31. Sri Om Prakash Mchra, Ministry of Finance, (Depart-
ment of Economic Affairs)—21st December, 1957.

32. Sri H. C. Kakar. Ministry of Transport and Communi-
cations, (Department of Transport)—9th January, 195R.

33. Sri P. S. Venkateswaran, Ministry of Home Affairs—25lh
January, 1958.

34. Sri Raj Kumar Chili, Office of the Chief Controller of
Printing and Stationery—30th January, 1958.

35. Sri Girdharl Lai, Directorate of Marketing and Inspec-
tion—1st February, 1958.

36. Sri S. Ekambaram, Civil Aviation Directorate—3rd Feb-
ruary, 1958.

37. Sri M. S. Khurana, Ministry of Works, Housing and
Supply-12th February, 1958.

38. Sri P. I. David, Ministry of Food and Agriculture,
(Department of Agriculture)—15th February, 1958.

39. Sri K. N. Hingorani, Cabinet Secretariat—1st March, 1958.
40. Sri Kasturi La] Gupta, Ministry of Finance (Defence)—

19th March, 1958.

41. Sri A. R, Goel, Ministry o[ Transport and Communi-
cations, (Departments of Communications i: Civil
Aviation)-25th April, 1958.

42. Sri Satya Dcv Sharma, Ministry of Defence—30th April,
1958.

New Delhi, the 3lst January 1959

No. F.9(17)-E.O./B8.-The President is pleased to appoint
Shri S. C. Lai [Ministry of Food and Agriculture (Department
of Food)], a permanent Grade II officer of the Central Secre-
tariat Service, to officiate in Grade I of the Service, for a fur-
ther period from 20th September, 1958, to the 20th November,
1958.

Nci. 6(6)-E.O./58.~The President In pleased to grant Shri
C. P. S. Mcnon, a permanent officer of Grade I of the Central
Secretariat Service, officiating in the Selection Grade of the Ser-
vice, and a Deputy Secretary In the Ministry of Home Affairs,
refused leave under Rule 7 of the Revised Leave Rule* for 120
days, as earned leave with effect from the 9th September, 1958,
preparatory to retirement.

The Ministry of Home Affairs Notification No. 6(6)-E.O./58,
dated the 1th November, 1958, is hereby cancelled.

No. F.6(27)-E.O./S8.—The President U pleased to appoint
Shri R. S. Bahl, a permanent Grade I officer of the Central
Secretariat Service and Deputy Financial Adviser, Ministry of
Home Affairs, to officiate in the Selection Grade of the Service,
for a further period of three months from the 7th January,
1959.

No. 4(1)-E.O./S9.—The President is pleased to permit .S
K. N, Ghosh, a permanent officer of Grade II of the Central
Secretariat Service, officiating in Grade I of the Service and an
Under Secretary in the Ministry of Education, to retire from
Service with effect from the afternoon of the 15th Januarv,
1959.

New Delhi, the 2nd Frbruaiy 1959

No. lI(l)/58-E.O.II.—The President is pleased to confirm
the following permanent Officers of Grade I of the Central
Secretariat Stenographers Service in Grade II of the Central
Secretariat Service with effect from the dates specified:—

1. Sri Gian Chand, Ministry of Defence—1st January,
1957, ' }

2. Sri R. Murthi, Ministry of Hcalth-lst January, 1957.

3. Shri P. S. Parasuram, Ministry of Finance (Department
of Revenue)—1st January, 1957.

4. Sri C. P. K. Erady, Ministry of Financc—lst Tauuary,
1957,

1. Sri Mahindra Klshorc. Ministry of Labour & Employ-
ment—1st January, 1957.

6. Sri S. Raghavan, Cabinet Secretariat-lst January, 1957,
7. Sri C. S. Swaminathan, Directorate General, Posts 8c

Telegraphs-1st December, 1957.
2. The Ministry of Home Affairs notification No. ll(l)/58-

F..O.II, dated the 31st Manh, 1958, is hereby cancelled.

No. 6(I)/59-E.O.II.—The President is pleased to appoint Sri
Narinder Nath, [Ministry of Transport ft Communications
(Department of Transport)! a permanent Grade IV officer of
the Central Secretariat Service to officiate in Grade III of the
Service with effect from the 23rd October, 1958 to the 1st
December, 1958.

No. 6(8>E.O.Il/S9.—The President is pleased to appoint the
following permanent officers of Grade I of the Central Secre-
tariat Stenographers' Service to officiate in Grade II of the
Central Secretariat Service with effect from the 6th fanuarv
1959, until further orders:- ; '

1 Sri M, N. Vaidyanathan. (Planning Commission).
2. Sri T. S. N. Swami, (Planning Commission).
3. Sri R. V. Krishnan, (Ministry of Finance, Defence Divi-

sion).
1. Sri B. R. Gambhir, (Ministry of Lahour & Employment).
5. Sri V. Srinivasan, (Ministry of Steel, Mines & Fuel—

Department of Mines and FuclV
6. Sri L. K. Murthy, (Ministry of Home Affairs).

L. W. DHUME, Dy. Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Drlhi. the 2Ut January 1959

No. 16/58-Per.B.I.(F.94/9/S8-Per.B,I.).-Shri Ranjit Kumar
Toardar an Officer on probation in Grade II of the Indian
Forergn Service. Branch "B' relinquished charge of the past
of Section Officer in the Ministry of External Affairs with
cfiect from the forenoon of the 5th January, 1959,



PART I -SEC. 2] THE GAZETTE OF INDIA: FEBRUARY 7, 1959/MACHA 18, 1880

New Delhi, the 22nd January 1059

No. 17/59/PB.(F.16(A)3/Per.C/57(PB),-Shri N. K. Nair, a
permanent Grade III Officer of the Indian Foreign Service
Branch 'Bp relinquished charge o£ the post of Personal Secre-
tary in the Embassy of India, Berne, on ii7th October, 1958
(F.N.).

•No. I8/58-Per.B.I.(F.104/l/58Per.B.I).-Shri II. K. S. Rao
an officiating Grade TI Officer of the Indian rorcipjn Service,
Branch 'B' and a Section Officer in the Ministry of External
Affairs has been granted earned leave for 20 days with effect
from forenoon of "the 15th December. 1958 with permission to
prefix and suffix Sundays on 11th December, 195N and 4th
January, 1959 respectively.

On the explrv of his leave, Shri H. K. S. Rao assumed
charge as a Section Officer in this Ministry with cltcct from
the 5th January. 1959, (F.N.).

J. BARITA, Under Secy.

CORRIGENDUM

New Delhi, the, 2'ird January 195!)

No. 42-PA/59.—The following amendment is made to this
Ministry's) Notification No. 2.1-PA/59, dated the 15th January,
1959, regarding appointment of Shri S. C. Ghosh, as Officer on
Special Duty In the Ministry of External Affairs:—

For "31st December, 1958 (F.N.)."
Read "31st December, 1958. (A.N.)."

NATWAR SINGH, Under Secy

New Delhi, Ike 22nd January 1959

No. F.13/59-XPA.—On his transfer to the Information Ser
vice of India, Bonn Shri G. L. Khanna relinquished charge
of the post of Assistant Press Attache, Information Service
of India, Berne, on the afternoon of 10th December,

DHARAM DEVA, Under Secy.

Nnr Delhi, the 2^sl fnnunry 1959

No. 37-PA/59.—In continuation of this Ministry's Notifica-
tion No. 75R-FSP/58, dated 8th November, 1958. Shri J. C.
Kakar, T.F.S., Deputy Secretary, Ministry of External Affairs
has been granted earned leave for 9 days with effect from the
11th January, 1959 (F.N.).

On expiry oF leave Shri Kakar will he proceeding "' London
as Counsellor In High Commission of India, London.

Nfw Delhi, the 2%rrl January 1959

No. 39-PA/59.—Shri p . N. Bansal relinquished charge of
the post of First Secretary in the High Commission of India,
Karachi on the afternoon of the 5th January, 1959.

No. 40-PA/59.—Shri C. S. Jha relinquished charge of [he
post of the Ambassador of India in Japan, Tokvo on the
afternoon of the 7th January, 1959.

No. 41/PA/59.—On transfer to the Consulate General of
India, Geneva, Shri A. S. Mehta, I.F.S., Deputy Secretary in
the Ministry of External Affairs, relinquished charge of hM
post on the 5th November, 1958 (A.N.).

New Delhi, the 21th January 1959

No. 44-PA/39.—Shri Arthur S. Lall, I.C.S.. formerly Feima-
nent Representative of India to the United Nations, New
York has been appolntrd Officer on Special Duty in the
Ministry of External Affairs, with effect from the 2-llh Janu-
ary, 1959 (F.N.).

New Delhi, the, 2Hth January 1959

No. 45-PA/59.—Shri V. V. Anantakrishnan. I.A.S.. formerly
Deputy Secretary General (Administration) I.C.S.C. Saigon was
granted earned leave for 4 months with effect from 25th
October, 1958.

On the expiry of leave he would revert to Ministry ot
Home Affairs.

New Delhi, the 29th January 1959

No. 47/PA/B9.—Vrior to taking over as Ambassador of India
at Stockholm, Shri Kewal Singh was granted leave on average
pay for the periods mentioned below.—

1. 1st June 1958 to 2nd Tune 1958—two days spent In India.
2. 12th T"nc, 1958 to 22nd June, 1958-clevcn days spent

in India, and
3. 20th Julv, 1958 to 1st August, 1958—thirteen days spent

ex-India.
This Ministry's Notification No. 51S-FSP/58, dated the 13th

August, 1958 Is hereby cancelled.

Nrw Delhi, Hie 30r/j January 1959

Nt>. 49/PA/59.-The services of Shri B. G- Idnani formerly
Finance Officer In the High Commission of India, London
w re ulaced at the disposal of Ministry of Finance with
effect from the 27th September, 1958 (V N.).

No. S0/PA/59.-Shrl A. S. Gonsalves, Third Secretary, Em-
bassy of India, Moscow, has been granted IS days' earned
leave Ex-India with effect from the 22nd December, 1958.
Wilh permission to prefix Sunday the 21»t December. 1958 and
suffix Sundav the 1th January, 1R59. Thii Ministry's Noti-
fication No. 11-PA/S9, dated 6th January, 1959 is hereby can-
telled,

Nnr Delhi, lite \>1nd Januuiy 1959

No. 19/PE-59(F.I-2/PE-59).-Slui L. S. Jaii(jpangi, Indian
Trade Agent, Gartok relinquished charge of his office on the
afternoon ot the 23rd December. 1958. He has been granted
earned leave for two months with effect from the 2kh Decem-
ber, 1958.

No. 20/PE-59(F.I-21/PE-59).-Shri D. R. Kawatra, a subs-
tantive Grade II Officer of the I.F.S.(B) was granted earned
leave for the period from 15th November, 195B to 15th Decem-
ber, 1958.

New Delhi, the 27th January 1959

No. 21/PE-59(F.l-I4/l'E-59).-Shri H. L. Mehra relinquished
charge of the Office of the Officer on Special Duty (Inconte-
Tax), Ministry of Extrrnal Affairs, New Delhi on the after-
noon of the 10th January, [959.

A. K. SEN, Officer on Spl. Duty.

Nrw Delhi, the 2fr/i January 1959

No, 43-NEFA/59.—Substitute Following for ihe wouls
'Major B. S. Dougal (I. C. 19401)' appearing against SI. No. 4
under 'Grade I of the Service' in the Government of India,
Ministry of External Affairs Notification No. 810-NEFA/58,
dated Gth December, 1958.

"Major B, S. Dougal (IC 1910)".

S. H. JACAD, Under Secy,

Nrw Delhi, the 21th January 1959
No. 2-PT.nl/59.-Oii the 17th January, 1959, the president

received Ills F^xccllency Mr. Mangalyn Dugcrsurcii who
presented his Letter of Credence as Ambassador Extraordinary
and Plenipotentiary of Mongolia to India, in place of His
Excellency Mi. Puntsagyu Shagdai'surcn, who has been
lecalled.

P. L, SINAI, Attache. (PT. III).

New Delhi, the 21th January 1959

No. 1-PT.II/S9.-The President of India is pleased to recog-
nise the appointment of the following Consular Officers of the
U.S.S.R. in Indla;-

1. Mr. Fihruulinov Anvarbck Minihojaevich, Vice Consul
at Cakutta with effect from the 5th October, 1958.

2, Mr. Bulvgin Sergei Alcxecvich, Viie Consul at Bombay
wirh t-ffect fiom the 10th October, 1958.

T, V. R. RAO, Under Secy.

Nrw Delhi, the 2Hth January 1959

No. 46-NEFA/59.-In pursuance of Sub-Rule (2) (b) 'A Rule
3 of the Indian Frontier Administrative Service Rules, the
following officer, who was selected by the Special .Selection
Board as Assistant Political Officer Grade II, having .satis-
factorily completed his probation and having elected to
become a member of the Indian Frontier Administrative
Service, is hereby appointed Lo the said scivicc, with efleit
from the elate shown against Mis name below.

His seniority inter-se in Grade II of the I.K.A.S, will be
determined subsequently in due course.

C.rade It af the I.F.A.S.
Shri Sono Loveraj (Eormerly Shri S. N. Bancrji)—1st
September, 1958.

P. N. KAUL, Dy. Secy.
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A'tm Delia, the 29th January 1959

No. 25/59-FB(F.12/17/PCn/58/PB).-Shrj V. K. Salhc, a

Sermanent Grade IV Officer ot tlic Indian Foreign Service,
ranch TV anil an officiating Assistant Rcseaich Officer

(Oracle 11) has been granted earned leave for 92 days with
effect from the forenoon of the llth September, 1958.

K. DARASHAH, Under Secy.

SUPREME COURT OF INDIA

Neii' Delhi, the 29th January 1959

No. F.3Z/4/59-SCA(H).-Shil Blilin Sain Dhawan, Court
Master, Supreme Court of India, lias been granted earned
leave for 57 days from Snl January, 1959 to 28lh February,
1959 (both days inclusive).

2. Shri K. Cbandramouli, officiating Court Associate lias brrn
anpointcd lo olfiri.ilc as Court Master r'ifv Shri Bliim S.iin
Dhawan granted leave for the period 3rd January, 195!) lo
28th February, 1959.

S. N. SHARMA, 1)y. Registrar.

CUSIOMS ESTABLISHMENT

Sew Delhi, the 2>Mli January 1959

No. 10.—On his return from deputation ex-India, Shri S. K.
Srivastava, an officer of the Indian Customs Service, lately
posted as Deputy Director (Investigation), Dirrc:ior;ue of
Revenue intelligence, assumed charge of the same post on
the 17th January, 1959,

New Di-Ilii, the 2nd February 1959

No. 11,—The undei mentioned Probationers in the Indian
Customs Scrvi<e are confhrned as Assistant Collectors of Cus-
toms (Junior Scale) with effect from the date shown against
each:—

Name of
Piobationer

Custom House
to which posted

Date-of
confirmation

1. Shri B. B Julka -Calcutta-l'.lth January, 1959.
2. Shri M. L. Wadluwan-Calcutta—10th January, 1959.

K. N. MUKERJEE, Under Secy,

MIN1STRV OF FINANCE

(Department of Expenditure)

Nriu Delhi, ihe 2'3>i1 January 1959

No. PFC.(5S4)E.I/59.-On
Kishinchandani, Assistant

return from leave Shri P. J.
Superintendent (Probationer)

resinned charge as .Scrfinn Officer in the Department ot Expen-
diture, Ministry of Finance, on the 12th January, 1959.

New Delhi, the 30//; January 1959

No. PFf;(4Oli)-E.r./5N.-.Shri P. K. [Yihalani, a permanent
officer o£ Grade IV o£ the Central Secretariat Service, officiat-
ing in Grade IJf of the .Service, and Section Officer in the
Department of Expenditure, Ministry of Finance, lias been
granted an extension of earned leave for 4 days with effect
from the 19th Januaiy, 1959.

On return from leave Shri Nilulani resumed charge of (In-
same post on the forenoon of HMrd January, 1959,

N. SUBRAMANIAN, Under Secv-

(Dcpartnicnt of Expenditure)

New Drlld, the 2lth January 1959

No. PFG(U)E.T/39.-Shri A, C. Dose, art officer of the
Central Administrative Pool and Joint Secretary in the Depart
ment of Expenditure, Ministry of Finance, has been frran'lecl
earned leave for 19 days with effect from the 22nd Decem-
ber, 1958 with permission to prefix Sundav, the 21st December
1958 to the leave.

2. On return from leave, Shil A. C. Bosc, resumed chirm
as Joint Secretary in the Department of Expenditure Minis-
try of Finance on the fore-noon of 10th January, 1959.

K. P, SIRCAR, Dy. Secy.

(Department of Revenue)

CENTRAL EXCISE ESTABLISHMENT

Nnu Drllii, tin- 2flr/j January 1959

No. 9.-On transfer from the Central Excise Collcctorate
Madias, Shri I. J. Rao, a permanent Superintendent of Cenltaf
Excise, Clasj I, assumed charge ot his duties in the Central
tkcisc Collcjctorate, Allahabad, cm the loth January, 1959,

No. 1«--The undermentioned Probationary Superintendents
t £ e " t r a v ' " r ' a r C c o n f i r m « ( I ™ Superintendents

of Central Excise, Class I (Junior Scale) With elfect from the
date shown against each:

Collcctirate.
(i) Shri K. L. Rekhi Delhi
(2; Shri B. N, Rangwanj Bombay

Date of confirmation.
10th January, 1950.
14th January, 195J,

New Delhi, the 29th January 1959

No, U.-On return from leave, Sliri V K Asthana a
permanent Assistant Collector of Central Excise, lately nos'teri
In the Central Excise Collecroratc, Allahabad, has been trans-
ferred to Ihe Narcotics Department, Simla and he assumed

f ^ ^ ^ ^ ' 0 ' 1 ' " Commiwi011^ Nc™uch '

MINISTRY OF FINANCE (DEFENCE)

Nnu Delhi, the 2>rt Januaiy 1959

No. 494-E.ttt.—Shri T. C. Grover, a permanent Officer of
Grade II of the Central Secretariat Service, serving as Section
Officer (Grade II) in the Ministry of Finance (Defence) has
been granted leave on average pay for 3 months and 20 days
with effect from the 12th January', 1959 to Ihe 1st May, 1959.

New Delhi, the 24//i January 1959

No. 391-Estt.—On return from leave Shri A. V. Patwardhan,
a permanent Ai.c011nl.a1u of the Defence Accounts Department
has resumed charge as Deputy Assistant Financial Adviser (O),
C.O.D., Jabalpui in the Ministry of Finance (Defence) —•ll"
clfcct from the forenoon of the SO1I1 December, 1958.

with

New Delhi, the 29lh January 1959

No. 680-Estt.—Shri I,. R. Singhal. a permanent Officer of
Grade II of the Central Secrelaiiat Service and officiating in
Grade I ol the Service viih- Ministry of Home Altairs Notifica-
tion No. F.18(57)-E.O./58, dated 12th January, 1959 has been

'posted as Assistant Financial Adviser (Under Secretary) in the
Ministry of Finance (Defence) with effect from the forenoon
of ihe 1st December, l'}r,a for a further period of three months.

E. S. VENKATRAMAN, Asstt. Find. Adviser.

New Delhi, the 28f/i January 1959

No. 10284-ACUN./AN.—Shil Asa Sinvh, an Assistant Accounts
Officer in the Office of the Controller of Defence Accounts,
Western Command, Mecrut has been transferred to the Pen-
sion Establishment with elfect from the <)th January, 1939
(forenoon) on attaining the age of 55 years.

No. 10286-Accts./AN.—Shri L. K. Roy. an Assistant Accounts
Officer in the office of the loint Controller of Defence Ac-
counts, Patna has been transferred to the Pension Establish-
ment with eHcct from the 16th January, 1959 (forenoon) on
attaining the age of 55 ycais.

No. 10197-Accts./AN,—Shri Mul Chand Dhlngra, an Assis-
tant Accounts Officer In the office of the Controller of Defence.
Accounts (Other Ranks) Secundcrabad, has been granted
Privilege leave from the llth December, 1958 to the 6th
Fcbitiary, 1959.

On expiry of the above leave Shri Nful Chaud Dhingra will
he transferred to the Pension Esiablislunenl with effect from
the 7th Fcbruarv, 1959 (fuienoon) on attaining the age of
55 years.

IN". lUI97-Atcts./AN.—Shri Airiar lias Nanda, an Assistant
Accounts Officer in the office of the Controller of Defence
Accounts (OLhcr Ranks , Sccundcrab.id, lias been granted Pri-
vilege leave from the 2nd September. 195H to (he 29lh December
I'J5R and Furlough 011 half average salaiy from the SOth
December, I'JSH I" the 8th August, 1900

On expiry of the above ICM\C Shi i A mar Das Nanda will
be transferred Ui the Pension Establishment with effect from
the 9th August, 1000 (forenoon) on attaining the age of 55
years.

No. 1028K-Arcts./\N.—Shri P. S. Radhakrishnan, an Assistant
Accounts Officer in the Office of the Controller of Defence
Accounts. Southern Command. Poona, has been granted Pri-
vilege, leave from the. *lst October, 1958 to the 2nd February,
1959.
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On expiry of the above leave -Shri I'. S. Radhakrishnan will
he transferred to the Pension Establishment with cllcct from
Ihe 3irl February, 1959 (ioienoon) on attaining the age ol 55
yeais.

No. I0288-Atcts./AN.~Shrl K. C. Nath, an Assistant Accounts
Officei in the office of the Controller o£ Defence Accounts.
(•Factories), Calcutta, has been transferred to . the Pension
Establishment with effect ficim the IBlh January, 1359 (fore-
hoon) on attaining the age of 55 years.

No, 19238/Acct«./AN".-Thc Financial Adviser Defence Ser-
vices, hereby appoints the undermentioned Permanent Accoun-
tants ot the Defence Accounts Department, seiving on deputa-
tion with Ihe IVfinisliies noted against ejih, as Assistant Ac-
counts Oftiiers in an officiating capacity, under the 'Next Below
Rule', with effect from tin* dales shown again*! each, until
lurthcr orders:—

Slui T. N. Kuppiiswami, Ministry of Health (Saf.darj.uig
Hospital. New Delhi)-5lh April, 1958.

Shri A. V. Rajamani, Ministry of Finance (Defence)—12th
May. 1958.

Shri Amir Chand Jain, Ministry of Rehabilitation (Settle-
ment Organisation)—21st May, 1958.

Shri P, Gangadharan, Ministry of External Affairs— 12th
August, 1958.

Shri M. Narayana Mennn, Ministry of External Affairs—
12th August, 1958.

R. BIIAKTAVATSAT.U, Jt. I'inanclnl Adviser.

MINISTRY OF REHABILITATION

(Office of the Chief Settlement Commissioner)

New Delhi, llir 21 tli January 1959

No. G/47/55/Admn/GcneraI,—In pursuance of RuJcs 3 & 4
of the Central Civil Services (Tcmpoiary Service) Rules 1949,
the Secretary to Ihe Government of India, Ministry of Rehabi-
litation hereby appoints Shri H. C. Matta in a quasi-perma-
nent capacity in tlie post of. Assistant Settlement Officer
(Class II in the scale ol Rs. 275—25— 500)' with effect from
1st July, 1955.

Afnn Delhi, Ihe 28//i January 1959

No. 4(76)/Prop(Admn)/58.-Shrl 11, K. Dhawan, Managing
OHicer (Headquarters), in Ihe Office ol the Regional Seilie-
men t Commissioner, UP, , Lucknow, has been appointed as
Assistant Custodian of. Evacuee Property in the Office of Ihe
Custodian of Evacuee Property, U.P., Lucknow, with effect
from the forenoon of 18th December, 1958.

Sr;i< Delhi, Uir 31 tl Jnniuny 1959

No, HI(B)-/Vdmn,(Prop)V58.-,Shri B. F. Shah, relinquished
charge of the office ot Accounts Officer under the Regional
Settlement Commissioncr-cnm-Custodian of Evacuee Prupcity
Bombay on the afternoon of the 22nd July, 1958.

This Ministry's previous notification of even Lumber dated
25th March, J95H is hereby cancelled,

M. I,, PURI,
Selllemcnt Commissioner (Adran.) & A'.v O[Jirin Under Secy.

DEPARTMENT OF ATOMIC ENERGY

Bombay, the 21sf January 1959

No. 6(1599)58/Adra.II.-Shri V. Pichai, Junior Scientific
Officer (Engineering Division), Atomic Energy Establishment
Trombay, Bombay of this Department was granted earned
leave for 20 days from December 15, J958 to January 3, 1959
with permission to prchx and affix; Sundays December 14,
1958 and January 4, 1959 lespectivcly to the leave,

2, On return from leave Shri Pichai resumed charge of his
dulics on the forenoon of January 5, 1959 at Bombay.

No. 6(489)54/Adm.IL—Dr. George Abraham, Junior Scien-
tific Officer (Theoretical Physics and Applied Mathematics
Division), Atomic Energy Establishment Trombay, Bombay of
this Department was granted earned leave for 18 days from
December 17, 1958 to January 3, 1959 with permission to
affix Sunday January 4, 1959 to the leave.

2, On return from leave, Dr. George Abraham resumed
charge of hia duties on the forenoon of January 5, 1959 at
Bombay.

Bombay, the 23rd January 1959

No. 6(1735)/38-Adni.II.—The President is pleaded to appoint
Dr. N. K. Chaudhuri as Senior Scicntilir Officer in the Chemistry
Group of the Atomic Energy Establishment Trombav, Bombay
of this Department in a temporary cvucil-, with effect from
the forenoon of January 12, 1959 until further orders.

Homh/iy, the 2ilh January 1959

No. fi(1734)/58-Adm.I,—The President is pleased to appoint
Shri P. P. S, Basur as Engineer in a temporary rapacity in
the Architecture and Civil Engineering Division of the De-
partment ot Atomic Energy, Bombay with effect from Decem-
ber 12, 1958, until fuilher orders.

Bombay. Ihe 28//i January 1959

No. R(1143)/5fi-\dm.II.-Dr, K, K. Damodaran, Junior Rc-
seaich Officer (Nuclear Physics Division) of the Atomic
Energy Establishment Trombay, Bombay, of this Department
was granted earned leave for 20 days from December 22, 1958
to Januaiy 10, 1159 with permission to prefix and affix Sun-
day's, December 21, 1958 and January 11, 1959 respectively lo
the leave.

2. On return from leave, Dr. Damodaran resumed charge
of his duties on the forenoon of January 12, 1959 at Bombay.

Bnmhay, Ihe 29//i January 1959

No. fi(1523)/58-Admn.II.—Shri K. P, Aiyappan Nalr, Junior
Scientific Officer (Chemical Engineering Division), ot the
Atomic Energy Establishment Trombay, Bombay, of this T)e-
narlinent was granted earned leave for 'J days from November
&9. 1958 to December 7. 1958 and extra-ordinary leave without
nav tor 20 days from December 8. 1958 lo December 27, 195B,
with permission to affix Sunday. December 28. 1958 to the
leave"

2. On return from leave. Shri Nair resumed charge of his
duties on the forenoon ol December 29. 1958 at Bombay.

P. S, NAYAR, Under Secy.

MINISTRY OF STEEL, MINES AND FUEL

(Department of Mines and Fuel)

Nexv Delhi, ilir 27th January 1959

No. 1/I07/58-ML—The President is pleased to appoint the
following Assistant Geologist, Geological Survey of India lo
officiate as Geologists (JunioT scale) in the Geological Survey
of India with effect from-the dates shown against each, until
further orders:—

1. Shri V. Gopal-19th September, 1958.
2. Shri D. N. Sett-19th September, 1958.
3. Shri S, K. Ramaswamy-19th September, 1958.
4. Shri A, Damodaran—19th September, 1958.
5. Shri C. Couri Shankar—19th September, IMS.
fi. Shri N. Venkatappayya—19th September, 19GB.
7. Shri N. G. K. Murthy-I9ih September, 1958.
8. Shri T. M. Rao-22nd September, 1958.
9. Shri Y. S. Sahasrabudhe-19th September, 1958.

10. Shri K. Ranganaihan— 19th September, 1958.
11. Shri G. Selhunwdhava Rao—3rd October, 1958,
12. Shri A. R. Gokulam-19th September, 1958.
13. Shri B, N. Jayaram-I9th September, 1958.
1-1. Shri A. Acharya-19lh September, 1958.
15. Shri P, B, Srinivasan—19th September, 1958,
16. Shri V, R, Venkoba Rao—27th September, 1958,

Ne.w Delhi, the Z^th January 1959

No. 1/70/58-ML—Mrs. K, Sarma is confirmed a? a Geo-
physicist In the scale of Rs. !!50—350—380—380—30—590—EB—
30-770-40-850 in the Geological Survey of India with effect
from the 1st July, 1957.

K. K. SHARMA, Ily. Secy.

(Department of Mines and Fuel)

Ne-iv Delhi, Ihe. 30lh January 1959

No. Adm.P-l(fl)/37.-On return from leave, Shri S. K.
Mukherjcc, I.A.S,, Deputy Secretary in the Department of
Mines and Fuel (Ministry of Steel. Mines and Fuel) resumed
charge of his duties with effect from the forenoon of 27lh
January, 1959.

P. V, V. SARMA, Under Sec

MINISTRY OF COMMERCE & INDUSTRY

New Delhi, Ihe £lf/i January 1959

No. 5-Estt.lV(8)/3!).—The President is pi-ased to appoint
Shri R. R. Rao, a permanent Grade II OH ..IT of the Central
Secretariat Service, as Assistant Director in the Development
Wing of the Ministry of Commerce and Industry with effect
from the afternoon of the 31st December 1958 and uniiJ
further orders,
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Delhi, the 28f/< January 1959

No. 10(l(>/59-E8tt.(IV).-Shri P. K. Ghosh Dastidar, an
officer officiating m Giade 111 of the Cential Secietaiiat Sei-
vice and an A«sistant Controller in (he Office ot the Chief
Controller ot Imports & Exports, New Delhi, has jeen granted
earned leave lor 55 days with ellcct fiom the 0th January,
1959 (forenoon).

New Delhi, the 29//i January 1959

No. G(ll)/59-Estt,(IV).—Shri M. L. Gupla, an Ofhcer official-
ing In Grade 1 ol the Central Secretariat Service and Deputy
Cmet Contiuller ot Imports and lixpoils in the Oilke ot ihe
Chiet (Jouli'ollcr of Imports and Exports, New Delhi, has
been permitted 10 (.uffix dosed holidays on the 25th and 2(itli
Januaiy 1959 to the leave for 90 days granted to Jiim in tins
Ministry's Notification No. 6(131)/54/Adniii(G)/13343, dated
the 15th December, 1958.

Ni-ui Delhi, the 307/i January 1959

No. 5/lS/59-Estt.IV.—The President is pleased to appoint
Shri P. B. Saxena, Section Otficei (Grade 111) (Probationer) In
the Ministry ot Transport and Communication as Section Offi-
cer (Grade III) (Probationer) in the Development Wing,
Ministry ol Commerce and Industry with effect irom [he fore-
noon ol the J9th January, 1959, and until lurthei orders.

New Delhi, the 3\.U January 1059

No. 10(12)/59-EJV.-Shri H. P. Dube, Controller of Imports
and Exports in the office of Joint Chief Controller of Imports
and Exports Bombay was granted earned leave for 23 days
and in continuation thereof leave on half pay for 7 days with
effect from 10th November, 1958, with peunlssion to prefix
to the leave Sunday the 9th November, 1958.

2. On return Irom leave, Shri H. P. Dube lesumed charge
of the post of Controller in the office of the Joint Chief Con-
tioller of Imports H; Exports, Bombay, with effect from 10th
Dcccmbei, 1958 (F.N.).

No. 7(39)/58/E.IV.—Shri J. L. Roy, un officiating Research
Officer in the olhcc of the Economic Adviser to the Govern-
ment of India has been granted earned leave for 11 days with
ctfect from 29th Dccembei, 1958 to 7th February, 1959 (both
days Inclusive) with permission to suffix to the leave Sunday
the 8th I-cbiuary, 1959.

S. R. BANNERJEE. Under SCLV.

New Delhi, the 2'Jrf/i January 1959

No. 27 [Estt.II(G)(K.19)].—Shri K. U. Lall, I.C.S., relinquish-
ed the charge ol the post of Joint Secretary to the Govern-
ment of India in the Alinistry of Commerce and Industry with
effect fiom the forenoon ot the 5th January, 1959.

2. With effect from the forenoon of the same date, the
President is pleased to appoint Shri K. B. Lail, I.C.S., as
Additional Secretary to the Government of India in the Minis-
try of Commerce and Industry.

S. RANGANATHAN, Secy.

New Delhi, the 2-1,*/* January 1959

No. 25 [No,E.II(G)(B-3)].— 1 he President is pleased to ap-
point Shri B. Krlshnamurlhy, an Officer permanent in Grade
II of the Ceutial Secretariat Service and foimeily Assistant
Director, Development Wing, .is Section Officei in 'he Minis-
try of Commerce and Industry with effect fiom ibe foienoon
of the 12th January, 1959 until further ouleis.

New Delhi, the 2,9th January J959

No. 22[E.II(G)(B-7)].-On return from leave Shri B. N.
Mathur an officer permanent in Grade I ot the Central Secre-
tariat Slenographer s Service resumed duty as Section Officer In
the Ministry of Commerce and Industry with effect from the
forenoon of the 12th December, 1958.

No. 26[1-E.II(127)/S8].—The President is pleased lo appoint
Shri Nawal Kishore, Deputy Chief Controller (Export Promo-
tion) on transfer from Madras, as Deputy Director (Export
Promotion) In an officiating capacity in the Ministry of Com-
merce and Industry at New T)elhi, with effect from the fore-
noon of the J6th January, 1959, until further orders.

New Delhi, the 30th January 1959

No. 28[1-E.II(A)(148)/S8].-On his appointment as Assistant
Secretary lo the General Manager, North East Frontier Rail-
way, Pandu, Shri Kailash Narain relinquished charge of the
post of Additional Private .Secretary to the Minister of Com-
merce and Industry with effect frora the afternoon of the 3rd
January, 1959.

New Delhi, the 2nd February 1959

No. 29[E^tt.U(G)(M-12)].-The services of Shri M. C. Mis™,
Under Secretary in the Ministry of Commerce and Indusliy.
have been replaced at the disposal of the Government of Uttar
Pradesh with effect from the afternoon of the 31st January,
1959.

P. N. SAREEN, Under Secy.

New Delhi, I In- HUIh January 1959

No. 28-T(37)/58.—The President has be:n pleased to appoint
Shri S. P. Chandra, Dcvelopmenl-iMin Liaison Officer, National
Sugar Institute, Kanpur, as Sugar Technologist, m (he Tariff
Commission, Bombay, with effect from the lorenoon of the
aid Januaiy. 1959, until further ordeis.

K. V. VENK-Vl'ACH^LAM, faint aecy.

New Delhi, the. 30th January 1959

Nn. 3-8Sl(C)(49)/57.-The President is pleased to appoint
Sliii K, C, Sana to officiate as Assistant Directoi (Leather) in
Ihe Extension Centre, Maniklolla, (Calcutta) with effect from
the foienoon of the 11th December, 1958.

N. S. VAIDYANATHAN, Under Secy.

(Department of Company Law Administration)

New Delhi, the 30th January 1959

No. PFR(3G)-CLA/68.-In exercise of the powers conferred
by sub-section (2) of Section fiO9 ot lh:t Indian Companies Act,
llJ5(i (I of 1950), the Central Government has appointed Shri
M. J, Rama Varma Raja, Superintendent. Office of the Regis-
tiar of Companies, Kerala as Assistant Registrar of Companies,
Madras with effect from 15th January, 1959 until further
ordeis vidr Shri A. C. Surkar.

P. B. SAHARYA, Under Serv.

(Branch Secretariat)

Bombay, the %Wi January 1959

No. BSI-2(4m-Shri A. V. Ramamurthy, Assistant. Direc-
tor (Grail-' 1) (Dyeing) in the Design Centre of the All India
Handlooin Boaid, Varanasi was granted earned leave for *5
davs with effect from the 9th Dei ember. 1958 to the 23rd
December, J958.

2. On return from leave Sliii A V. Ramamurthy resumed,,
duty in the same post at Vaianusi on the forenoon of the
24th December, 1953.

1 R. KAKAR, Under Secy,

MINISTRY OF FOOD AND AGRICULTURE

(Department of

New Delhi, ihe 2,3rd January 1959

No. M.-The Piesident 'is pleased lo revert Shri P. G.
Vandrekar, Assistant Diieiior, in the OHice of Regional Direc-
tor (Food), Western Region, Bombay, to the posi of Technical
Officer in Ihe same office with effect from the afternoon of
27th December, J958,

No. 15.—Shri B. S. Kapoor, Assistant Director in the office
of Regional Diicctor (Food), Northern Region, New Delhi,
has, on transfer, been posted in the same capacity to the office
of Joint Director (Food). Bllaspur with effect from the fore-
noon of 3rd January, 1959.

No, 16.—Shri Lakshman Singh, Assistant Director, Depart-
ment of Food, New Delhi, has, on transfer, been posted in the
same capacity to ihe office of Joint D'nector (Food). Bilaspur
with effect irom the forenoon of lOlh January, 1959.

New Delhi, the 27III January 1959

No, 18.—Shri A. A. FarliH, Assistant Director, Kanpur, under
the Officer of Regional Director (Food), Northern Region,
New Delhi, has, on transfer, bc:n posted in the same capacity
to the office of Joint Director (Food), Bllaspur with effect
from the iorenoon of 31st December, 1958.

Nrw Delhi, the 29(/i January 1959

No. 9.—Shri L, R, Dawar, Regional Director (Food), Northern
Region is granted earned leave on average pay for a period of
120 days, with effect frora the 1st January, 1959, The servlcet
of Shri Dawar will be replaced at the disposal of the Govern-
ment of Punjab on expiry of leave.
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N0. I9._on transfer from Calcutta, Shri H. S. Pruthl,
Deputy Director In the offite of the Regional Director (Food),
Eastern Region, Calcutta relinquished charge of his post on
the afternoon of the 2nd January, 1959.

Shri Frutlii has been posted in the same rapacity to Ihe
office, of Joint Director (Food), fi.ila.spur with ctfec t from the
forenoon of 12th January, 1959.

New Delhi, the .SOt/i January 1959

No. 18,—On transfer, Shri Shcoram Singh, Assistant Direc-
tor in rhe office of Regional Director (Food), Western Region,
Bombay, lelinquishcd charge of his office on the afternoon of
the 20th December, 1958,

2. He assumed charge in the same capacity in the office of
Joint Director (Food), Cutlack on the forenoon of the 3rd
January, 1959.

No. 11.—Shri G. K. Ghugani, Deputy Director (Food).
Gauhati was granted earned leave for 40 days, with effect
from the 5th August, 1958, with permission to suffix the holi-
day* on 14th September, 1958 (Sunday) and 15th September,
1958 (Titbi of Sankerdev) to the leave.

2. On cxpiTy of the leave Shri Ghugani resumed duty in
the same capacity in the Office of the Deputy Director (Food),
Gauhati on the forenoon of the 16th September, 1958.

3. This Department Notification No. 64 dated the 24th
ctobfT, 1958 (bearing File No. 130([l3)/II/.">8-RK.I) " herebyOctobn

cancelled.
JOOINDER SINGH, Under Secy.

(Department of Food)

New Ddhi, the 24th funutny 1959

No. 18.—Shri M. Viswanalhan, a permanent officer of Grade
IV of the Central Secretariat Service and officiating in Grade
III thereof has, on tratibfcr ivom the Ministry of External
Affairs, been posted as Section Officer in (his Department
with effect from the forenoon of the i!0lli |anuary. 1959, until
further orders.

Mew Delhi, the Zllli January lnr>9

No. 16.—Shri D. J. Advani, Technical Officer in the office
of the Regional Director (Food), Western Region, Bombay has
been gran red earned leave foi 55 days wilh effect horn the
forenoon oi the 12th January, 1959, with permission to
prefix Sunday the 11 Lli January, 1959 and alhx Sunday the

jglh March, 1959 to the" leave.

No. 17.—Shu P. C. Mitra, Section Officer in lliis Department
has been granted commuted leave for 5 days with effect from
the forenoon of the 17th June, 1958, with permission Lo affix
Sunday, the 22nd June, 1958 to the leave.

2. On return from leave, Shri P. C. Mitra resumed duty,
as Section Officer with effect from the forenoon ol the 23rd
June, 1958.

No. 2K.—Shri P. C, Mitra, Section Officer in this Department
has been granted half pay leave for 63 days with effect from
the forenoon of the 26th June, 1958,

2. On return from leave, Shri P. C. Mitra resumed duty as
Section Officer with effect fiom the forenoon ol the 28th
August, 1958.

New Delhi, the 2Xth January I1).v»9

No. 19.—.Shri S. C. Das Gupta, Section Officer (Grade III)
In this Department has been granted leave uii average pay
for 2 months with effect from the afternoon of the 30th
December. 1958.

No. 21,—The President is pleased to appoint Slui B. K.
Roy, officiating Godown Superintendent, Office of the Regional
Director (Food), Eastern Region, Calcutta, as Assistant Direc-
tor in an officiating capacity in lhc same office wiLli effect from
the fiucrioon of 14th January, 1959 until iuitlier oidris.

No. 22.—The President is pleased to appoint Slui Amaiendr.i
Nath Maitra, officiating Codown .Superintendent, Oliicc of the
Regional Director (Food), Eastern Region, Calcutta, as Assis-
tant nirerlciv in an olAciating capacity in the s;ime ollice with
effect from the forenoon of 11th January, l'lf.'J uui.il lurthcr
orders.

No. 23.—Consequent on his transfer to Balasore, Shri Baldev
Krishan, Assistant Director in the Office of the Joint Diiedor
(Food), Cuttack. relinquished charge of his office at Culla.k on
the afternoon of 7th January, 19-VJ and took over aL JSylasorc
on the; fuicnoon of 8th January, 1959.

This Department Notification No. 231 <Ialecl 29th December,
1958 is cancelled,

New Delhi, the 3Utli January \%9

No. 25.—Shri S. N. Kulshrcshtha, Assistant Director in the-
office of the Regional Director (Food), Western Region, Bom-
bay has been granted earned leave tor 80 days with effect
from the forenoon ol the 6th November, 1958, with permis-
sion to affix Sunday and closed gazetted holiday on the 25lh
and 2fith January, 19!S9, respectively.

RAMASWAMY R. IYER, Under Secy.

New Delhi, the 2!Jlh Jannaiy IH.Vi

No. 24.—On return from leave., Shri P, N. Mohan reverted
to Grade IV of the Central Secretariat Service with cHeil from
the aitci, :ocm ol the 5th September, 1958.

(Department of Agriculture)

Nnr Delhi, the 'Zllh January 1959

No. 6-8/57-Instt.I.—The President is pleased to appoint Dr.
Om Prakash Gautam, Professor and Head of the Department
of Agronomy at B. R. College, Agra, as Professor of Agronomy
of the Post-Graduate School at the I.A.R.I., New Delhi, in a
temporary capacity with effect from 1st December, 1958
(Fore-noon), until further order.

RAGHBIR SINGH, Under Secy.

(Department ot Agriculture)

New Dellti. the Tith [unucny 1959

No. 4-46/57-Estt.L—Secretary to the Government of India
In the Ministry of Food and Agriculture (Department of
Agriculture) hereby appoints Shri Zorawar Singh Chhatwal,
Seniol Technical Assistant (Livestock) as Progress Evaluation
Officer in that Department in a temporary capacity with
effect from the 15th January. 1959 ("Afternoon).

No. 27-13/59-Estt.I.-Shri Mahavir Prasad, Irrigation
Adviser in the Ministry ol Food and Agriculture (Department
of Agriculture), has been placed on deputation ex-Inclia with
cllect fiom the forenoon ol the 18th |anuary, 1959 as Lcadei
of the Indian Delegation to study Irrigation and Conservancy
Projects in China,

New Delhi, the 28</< January 1959

No. 27-380/»8.Estt.l.-Shri M. V. Srinivasan, an officer official-
ing in Grade III nl the Ceutial Secietari;it Service and Section
Officer in Ihe Ministiy ot Food :uicl Agricultuie (Department
ot Agriculture), was granted earned leave foi 7 days with
effect fiom the foi moon ol the 3()lh December, 1958.

On return from leave, Shri M V. Srinivasan resumed duty
as Section Officer (Grade III) in the Ministiy ol Food and
Agriculture (Depaitment of Agricultine), with effect Irom the
forenoon of the 6th January, 1059.

. .No . 27-371/59-Estt.I.-Shri R. N. Bhalla. an officer officiating
in Grade III of the Central Secielaiiat Service and Section Offi-
cer in the Minisliy of Food and Agriculture (Department of
Agriculture) is granted leave on average pay lor one. month
with effect from Ihe forenoon of the 31st December, 1958.

Mtw Delhi, the SOlli January 1959

No. 27-292/5D-Estr.l.-Shri S. Scshachari, an officer officiat-
ing in Grade III of the Central Secretariat Service and Sec
tion Officer in the Ministiy of Food and Agriculture (Depart-
ment of Agriculture) was granted earned leave for 8 days
with effect from the forenoon of the 27th Dec, 1958, with
permission to snffi.v Sunday ihe 4th Jan. 1959 to the leave.

On return fiom leave, Shri S. Scshachari resumed duty as
Section Officer (Grade III) in the Ministry of Food and
Agriculture (Depaitment ot Agriculture), with effect fiom the
forenoon of the 5th Januaiy, 1959.

No. M7-432/59-Estt.l.-J he services of Sfiri J. D. Bhamb.ini,
an officer officiating in Giade III of the Centra] Secretariat
Service and Section Officer in Ihe Ministry of Food and
Agriculture (Department of Agricullme) have been placed
at the disposal of the Directorate of Marketing and Inspec-
tion with effect horn the attemnon ol the. 24th January, 1959.

I. D. KHAMNA, Under Secy.

(Department of Agriculture)

(I.CA.K.)

Nca' Delhi, lit,- 28th funitruy HIIO

No. 28(:>9)/58-E.Ntt,l.-Sliri fl. D. Bawa, Secretary. Cenir.il
Rinderpest Contiol Committee, Indian Council of Agricultural
Research, has been granted earned leave for 45 clays "with
effect from Ihe forenoon of the 17th December, 195R.

On the expiry of leave Shri Bawa is likely to resume duty
iti the same post anil at thr- sanuj station.

R. K. RAM, Under Secy-
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(Department of Agriculture)

(Dairy Deieloprncnt Section)

Xr<r Delhi, I In- 211th January 1959

No. 10-16/S7-D.11.— I lie President is pleased to appoint Shri
N. N. Siuha, Dairy Engineer, N'utional Dairy Research Insti-
tute, Karnal, to officiate as Research Officer (Engineering), in
the Scale of Rs, (iOO—1150 at the same Institute, with effect
from the forenoon of 1 llh January, 1959 and until further
orders.

K. n. 1HIACARAJAN, Under Secy.

MINISTRY OF EDUCATION

Nan' Delhi, the 21 th January 1959

No. F.4-S0/58-A.10.—In supersession of (his Ministry Notifi-
cation of even number dated 27th September, 1958 the
President is pleased to appoint Shri K. D. Bhargava a perma-
nent Grade I officer o£ the Central Secretarial: Service and
officiating in the Selection grade of the senii-c, as Director,
National Archives, with effect from 15th .September, 1958
(F.N.) and until fuither orders.

The arrangements made in the late Ministry of Education
and Scientific Research Notification No. F.4-fil/57-C.2 dated
IRth .Si'plciulwr, I('i)7 will reuse with effect from 15th Scp-
tenibt'i. l'Jr.8 (F.N.).

R. L. ANAND, Under Secy.

Nea> Delhi, the 'AOlh January J959

No. F.21-4/57-A.3.—The Piesident is pleased to appoint
Shri R. P. Jaiswal, a permanent officer of Grade IV of the
Central Secretarial Service officiating as Section Officer (Grade
III), to officiate as Editor (Hindi) in the Ministry of Educa,
lion with effect from the foieuoon of 24th December, J938
and until further orders.

Sew Drlhi, lhe 2nd Febutmy 1959 •

No. F.2-1/59-A.S.—On transfer to Lhe Ministry of Steel, Mines
and Fuel (Department of Mines and Fuel) Shri N. R. Law,
Permanent Officer of Grade II of the Central Secretariat Ser-
vice and Officiating in Grade I of the same scrvlte relinquish-
ed charge of the post of Under Secretary in the Ministry of
Education on the foieuoon ol the 22nd January, 1959,

A. K. JAIN, Under Secy.

Sew Delhi, I lie 30th January 1959

No, r.l6-]58/.r)8-B.2,—In continuation of Lliis Miirsrry Noti-
fication No. Y.:\"J-21/bC>-RSj, daled 21st January, lilfiH. the period
ol service uiirlci contract ol Shri T. Y. Deo, Special OffiieT
in Crafts in the General Cm I Ml Civil Services Class II in
the National Institute of Basic Education is extended from
2pd January, 1359 lor a further period tijjto the end of March,
1959 or till the dale on which the nominee of the Union Public
Service Commission actually joins the pout, whichever in
earlier and until fuither orders.

P. C. SHARMA, Vsstt. Edul. Adviser,

,\Vii' Delhi, the 2nd Febritiuy 11J59

N«. F.M-141/58-SW.I.-Shri 11 S. Patll, Librarian, National
Fundamental Education Centie was granted 10 days' earned
leave from 22nd December, 1958 to 31st December, 1958 both
dayi Inclusive with permission to »uffix 1st January, 1959
thereto.

On return flora lea\e Shri Palil has resumed duties as
Librarian, National Fundamental Education Centre, in the
forenoon of the 2nd January, 1959.

SOHAN SINGH, Asslt. Edul. Adviser.

On return from leave, Shri S. M. I .aI icsumed chaiire as
Section Officer on the forenoon of the 14th October, 1958.

Xrw Delhi, Lhe 30th January 1959

No. 3/fi/!S7-pstt.—Shri M. M. N. Malhotra, a permanent
C.iade ) Officer of the Cenlial Secretariat Service appointed
to officiate in the Selection Ciacle of lhe Service, assumed
charge of the Office of Deputy Secretary in the Ministry of
Scientific Research and Cultural Alfairs on the forenoon of
lhe J7th December, 1958 until further orders.

No, 15(136)/58-Entt.—The President is pleased to appoint
Shri T. C. Ajmani, Assistant Educational Adviser I Tech.)
Northern Regional Ofhce, Kanpur in the Minis! ry of Scienti-
fic Research & Cultural Affairs, a? Deputy Educational Adviser
(Tech.) in lhe same office in an officiating capacity from the
forenoon of the 1st December, 1958 and until further orders.

Sew Delhi, the 2nd trhruary 1959

No. 15/160/59-Estt.—On tianslcr Irom the Ministry ot Home
Alfaiis, Shri B. S. Ralhnam, a permanent Grade IV Officer of
lhe Central Sccietjriat Service officiating in Grade III of the
Service assumed charge as Section Officer in the Ministry of
Scientific Research and Cultural Affairs on the forenoon of the
17th January, 1959 until further orders.

P, SOMASEKHARAN, Under Secy.

ANiHRoroi.or;Y

New Delhi, the 2nd February 1959

No. F.12-41/S8-SurJII.-Dr. B. K. Chatterjee, Superintending
Anthropologist, Department of Anthropology, Calcutta relin-
quished charge of his duties on the forenoon of the 2nd Janu-
ary, 1959, on attaining the age of superannuation.

D. CHAKRAVARTI, Under Secy.

MINISTRY OF HEALTH

New Drlhi, the 21th January 1959

No. F.3(I)-34/57-HH.—The President is pleased to confirm
Dr. H, P. Verma in the post of Anaesthetist, Willingdon^
Hospital and Nurshing Home, New Delhi, with effect fronr
31st May, 1957.

Ne.r Delhi, the 29//< January 1959

No. F.3(I)-21/57-HII,—The President is pleased to appoint Dr.
(Miss.) S. Parjnjpc: to the post uf Gynaecologist in the
"U'illingdon Hospital and Nursing Home, New Delhi in a tem-
porary capjuilv with effect Irom the 30th Dc-i.ciu.jcr, 1958
i lorcnoon), until iuither orders.

V. SUBRAMANIAN, Under Secy.

Nnr Delhi, thr ZRth January 195!)

No. F.l-l/59-F..sH. On liansfer tu the Government ol Uttar
Pradesh, Shri S. Iflikhar Ilusain, I.A.S., relinquished charge
of the post of Deputy Secretary in the Ministry of Health on
the afternoon of the 291h January, 1959,

V. K. ]i. PILLAI, Secy.

AVJI Delhi, the Mth January 1959

No. F.3(I)-2/59-CttS.—The President is pleased to appoint
Dr. R, S, Kolhari, Assistant Surgeon, Grade I, Contributory
Health Service Scheme, to officiate in the post of Junior
Staff Surgeon (Physician), Contributory Health Service Scheme,
with effect from the 8th January, 1959 (forenoon),

AMAR NAT1I VARMA, Under Secy.

MINISTRY* OF SCIENTIFIC RESEARCH AND CULTURAL
AFFAIRS

.Veir Drlhi, the 21th January 1959

No. 15/155/58-Estt.—Shri S. M. Lai, a permanent Grade II
Officer of the Central Secretariat Service and working as
Section Officer in the Ministry of Scientific Research am!
Cultural Affairs was gianted leave on average pay for 15 days
from the 29th Sepiember, 1958 to 13th October, 1958.

\ew Delhi, thr 31.ir January 1959

No. F.28-216/58-MI,-The President has been pleased to
make the following appointment on his Personal Staff vice
Hakim Nasir-uddin Ahmad Khan deceased:—

Honorary lliianl Physician (Hakim)
Nawab Hakim Maqsood TunS> Hyderguda,

(Andhra P) adcsh)-2fith January, 1969.
Hyderabad

KRISHNA BIHARI, Dy. Sety.
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MINISTRY OF RAILWAYS

(Railway Board)

New Delhi, I In: 21th January 1959

No, E-938-CP/RBI.—Shu I1. KallaL, a permanent Gtade II
Officer of Ihe Railway Boaid's Secretariat Service was granted
leave on aveiagc pay on medical certificate foi 4 days and
commuted leave for 72 days with eltect from Ifilh August,
1958, on expiry of which he resumed charge of his duties
with effect horn 3rd Nmeuiber. 1958 (2nd being Sunday),

(This camels Railway Hoard's Notifications Nos. E-938-CP/
UBI, dated 3rd and 22nd November, 1958).

New Delhi, the 2N(/i January 1959

No. E804-CP/RBI.—Shri P. C. Agarwal, an ollicialing Grade
HI officer of the Railway Board's Secretarial Service was
granted leave on average pay on medical ceniHcale for 13
days with effect fumi filh IVrember, 1958, on expiry of which
he resumed charge of his duties with effeel fioin Z2nd Decem-
ber, 1958 ("IsL being Sunday).

No. E(OS)5(>PMl-28.— 1 he Picsiilcnt is pleased to promote-
permancnllv th'1 undeiinenLioued permanent and officiating
Class II Officers to the Superior Revenue Establishment of
the EleiUical Engineering Department of Liu: Indian Railways
in the Junior Scale with efte-i L from the dale and on Ihe Rail-
ways noted against each:—

1. Shri R. G. Maidikai-Eastern Railway—2Ulh February,
1958.

2. Shri H. K. Swaniy-Eastern Railway-2011* February,
1958.

3. Shri F. E Webslei—Eastern Railway UGth February,
1958.

4. Shri R. Singh—Eastern Railway—2Gth February, 1958.
5. Shri B. M. Nileshwar—Western Railway- 2filh February,

1958.
•ft. Shri N, U. Joglekar—Western Railway—2Gth February,

1958.
7. Shri S. N. Ranade—Central Railway-2fith February,

1958.
8. Shri G. Narasimhulu—Central Railway—26lh February,

1958.
9. Shri Vishnu Prasad—South Eastern Railway—1'Gih Feb-

ruary, 1958.
J0. Shtl Shanti Nath—Northern Railway—20th February,

1958.
11. Shri M. B. Ramchandani-Northern Railway—2<ilh Feb-

ruary,1958.

NrtK Delhi, the 'Bill January l!ir>!l

No. E(GR)58RC18-2.-The President is pleased lo appoint
Hhe following as probationeis in 'the Indian Railway Accounts
'Service on the Railway and with effect fiom the date noted
against each:—

1. Shri R. Gouri Shanker—Central Railwav-LI-lth October
195ft.

2. Shri 15. R. Shetty-Central Railway—ii.inl October
1958

3. Miks K, P. Looinba—Northern Railway--21lh October
1958.

4. Sliri S. K. Pal—Western Railway—].1th llcccniber, 1958.
5. Shri G. Chatterjce-Eastern Railway—ll'lh November

1958.
•6. Shri D. B. Tdaiig—Western Railway—22nd October,,

7. Shri N. Rajagopalan—North-Eastein ' Railway—12th
November, 1958.

8. Shri K. A. Santhanam—Eastern Railway—4th November,

9. Shri S. Santhanam—South-Eastern Railway—-Jth Novem-
ber, 1958.

1 0 ' S'l958V S' S a s t r y - N o u h e r n November,

11, Shri S. Natarajan-SoLilh-Eastem Railway- 31st October,

12, Shri R. P. Mungla-Southern Railway-29lh October,

1 3 S h / ' K ; .™-igarajan-Centra] Raihvay-31st October,
iauo (A.N.).

H. Shri D N. Basu-Southern Railway^29th October, 1958.

€^tt ^A«) f i7pM6/46mShri D. L. Neogy, officiating Deputy
Chef Mechanical Engineer- (Marine) in the Junior Adminis-
trative G.ade North Eastern Railway, is confirmed in that
appointment w.th effect from the 1st April ]95<j

New Delhi, Liu- SlM/i January 1959

No. E(AO)58RB6/2.-Shri R. K. Choudhry, retired Judge,
Allahabad High Court, has been aupointcd as Chairman,
Railway Rates Tribunal, with effect {join Ifilh January, 1959
(F.N),

No. E.1503-CP/RBI.—Shri J. H. Sharma, an Olficiating Grade
II Officer of Ihe Railway Boaid's Secretariat Seivice is grant-
ed leave on aveiage pay foi SO days with effect from 12th
January, 1959.

No, E(RB2)-184-CP.—Shri Hira Lai, a permanent Giade I
Officer of the Railway Board's Secretariat Stenographers' Ser-
vice, retired finally from service with effect from the forenoon
of l(3th June, 1958.

(This cancels Ministry of Railways Notification No. E(RB2)-
184-CP, dated 30th December, 1958),

No. E(C,RP)57RCll-l)/.'«>.—The Railway Boaid are placed
to appoint Shri A. C. Mukhcrjec as a Tempoiaiy Assistant
Electrical EIIR'UICCT on the Notliciii Railway with ulfecl from
10th January, 1959.

Av.e Delhi, the 31st Jununiv 10'J'J

No, F(P)58KC2-18.—On tiansl'er from (he Eastern Railway
Shri G. S. Tulliir, Temporary Assislani l''njrinc'i.'i, Joined the
Railway Electrification mi the 1st Januaiv, i'li'l.

No. E(P)58RC2-18.—On transfer from the Weslern Railway
Shri C K. Satidiir Babu, Temporary Assislani Engineer, joined
Lhe South KasLem Railway on the I3ih January, 1959.

No, E(P)58Rf;2-18.-On nansfer from (he Central Railway
Shri K. Srinivasan, Tempoiaiy Assistant Engineer, jcincd the
North East Frontier Railway on the 15th January, 1959.

Mew Delhi, the IsL Febiuary 1959

No. E.328.CF/RB1.-Shri Bishan Singh, a Grade II Officer of
the Railway Board's Secretariat Service was granted leave on
average pay for one day and leave on average pay on medical
certificate for 16 days with effect from 16th December, 1958,
on expiry of which he resumed charge of his duties with effect
from 2nd January, 1959.

No. E68LE2/31/RBI.-Shii M. V. Bhavtiani, officiating
Deputy .Director, Tiaffic Transportation (Goods), Railway
Board, is granted leave on aveiage pay for one month and 17
days with effect from 29L1I December, 1958 wilh permission to
suffix Sunday the I5th Februaiy, 1959.

No. E5.W-CP/KBl.-Shn G. G. Banc-rjie, an olhdaliug Grade
III ofhcci of the Railway lloaid's Secretariat Seiviie is granted
leave on average pay for I!U days with cllcd from 10th
January, 1959.

Mew Delhi, the 2nd Fcbiuary 1959

No. E.l!M)7-CP/RBI.-Shri K. L. Puri, an olficiating Grade III
Officer of the Railway Board's Secrelariat Service was granted
leave on average pay for 5 days with effecl from 27th Decem-
ber, 1958. On the expiry of which he resumed charge of his
duties on 2nd January, 1959, 1st January, 1959 beinfl a gazetted
holidav.

No. E.58LE2/M/RBI.—With relerence to Board's Notification
No. E58I.E2/25/RBI., dated 20th November, 1958, Shri H, D.
Singh was granted extension of leave upto the 4th January,
1959 on Ihe expiry of which lie was appointed to officiate at
DiiecUir, (Stores Suspense), Railway Board, with effeel from
5th January, 1959.

R. E. de Sa, Secy.

MINISTRY OF IRRIGATION & POWER

Mew Delhi, lhe Tilh Jauntily 1959

No. 4/59-F.9(21)/58-Adni.II.-Shri B. K. Chaklader, an
officiating Section Officer (Grade II) in this Ministry, ij
granted earned leave lor 30 davs with effect from the 5th
January, 1959 to the 3rd February, 1959,

On (he expiry of leave, Shri Chaklader is likely to be post-
ed to rhc same post and station.

No. 4/59-5/ 17/58-Adm.I.—Consequent on his deputation to

Hn""'11 f^" Ol A m c r i c a ' for t r a i n i "g ^ Equipment Opera-
ion and Maintenance. Shri C. R. Chopra, relinquished charge

of the post of Deputy Director in tne Central Water and

Xew Delhi, t/,r- 2nd February, 1959

'5 of the
Ru e W7 S ^ rS ^ T ^ 1 ^ ' C l l i u '01 ^ Appeal)
Kules, 195/. Shri I . V. Miuramanyain, temporarv Assistant
tnKinecr on the Hirakud Dam Project, who was placed u X I
suspension ,n,U this Ministry's Notification No" " w
III da ed the 31»t July, 1957, has been removed from

of the %b°%ZS}. f 9 5 r *' Wit" ^ fTOm f

P. K. SARKAR, Under Secy,
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MINISTRY OF TRANSPORT AND COMMUNICATIONS

(Department o[ Communications)

New Drlhi, the 28//* January 1959

No. 1/21/58-SPA.—The President is pleased to appoint
Shri N. K. Sen Gupta, Director of TelegTaphs foil leave) as
officiating General Manager, Bombay Telephone District with
effect from the afternoon of the 10th January, 1959 relieving
Shri S. R. Bhashyam.

No. 3/2/S8-SPA.-The President is pleased to lppoint Slui
A. V. Seshanna, Deputy Director, Postal Life Insurance,
Calcutta an offg. Senior Superintendent of Post Offices,
Amritsar Division with effect from the 1st January, 1959 iirr
Shri M. K. Shyam Bhat.

New Drlhi, the 30/h January 1959

No. 5/4/58-SPA.-On the expiry of his leave, Shri D. V.
Antani resumed charge of the office of the Assistant Post-
master-General, Bombay Circle with effect from the 17th
Nov., 1958.

New Delhi, the $\st January 1959

No. 3/S/58-SPA.—The President is pleased to appoint Shri
N- C. Talukdar, officiating Principal, P. & T. Training Centre,
Saharanuur substantively in the Senior Time Scale of the
Indian Postal Service, Class I with effect from the 17th Decem-
ber. 1958.

2. The President is also pleased to appoint Shri K. Janar-
dhan, officiating Vigilance Officer, Madras Circle substantively
on provisional basis in the Senior Time Scale of the India
Postal Service, Class I with effect fn>m the 17th December,
1958.

B. G. DESHMUKH, Under Secy.

(Departments of Communications 8c Civil Aviation)

New Drlhi, the 27/ft January 1959

No. 8-M(27)/37-Pt.T.—The President has l>een pleased to
grant earned leave for 83 days to Shri J. C. flhattacharya,
officiating Meteorologist Grade II, India Meteorological De-
partment, with effect from the 28th April 1958, with permis-
sion to suffix Sunday the 1'Oth July 1958.

2. This Ministry's notification No. 8-M(27)/57-Pt.T., dated
the 123rd July 1958 is hereby cancelled.

New Delhi, the 29//; January 1959

No, l-M(15)/57.—The President has been pleased to appoint
Shri A. A. Ramasastry to officiate as Meteorologist Grade II in
the India Meteorological Department with effect from the 12lh
January, 1959 and untli further orders.

P. N. ANAND, Under Secy.

(Departments of Communications and Civil Aviation)

New Delhi, Ihr 29th January 1959

No. 7-E(47)/58.—Shri B. G. Dcshmukh, I.A.S., Under Secre-
tary in the Ministry of Transport and Communication (De-
partments of Communications and Civil Aviation), has been
granted extension of earned leave for 2 days from the 18th
January, 1959 to the 19th January, 1959.

2. On the expiry of his leave, Shri B, G. Deshmukh, I.A.S,,
resumed the charge of the post of Under Secretary in the
Ministry of Transport and Communications (Departments of
Communications and Civil Aviation) with effect from the 20th
January, 1959.

New Delhi, the Mth January 1959

No. l-E(Per)/73/58.-Shri Narayan Kashinath Valslmav,
Probationer in Grade III ot the Central Secretariat Service
(vide Ministry ol Home Affairs Notification No. 4/81/5/1-
CS(A), dated the 31st January, 1958J, who was posted for fur-
ther training in the Ministry of Transport and Communica-
tions (Dcpattinenfs of Communication.1; and Civil Aviation),
has been transferred to the Posts and Telegraphs Directorate
with effect from the 15th January, 1959.

MAHMOOD ALI, Under Seiy.

been confirmed as Assistant Regional Tourist Officers (now ie-
designated as Assistant Directors) with effect from the 1st
March, 1951.

GIAN SINGH, Under Secy.

(Department of Transport)

(Transport Wing)

New Drlhi, the 28th fanuary 1959

No. E-l(28)/58.-Shri Fateh Chaml, permanent Grade II offi-
cer of the Central Secretariat Service, continued lo be posted '
as Under Secretary in the Department of Transport, for a
further period from 21st December, 1958 to 3rd January, 1959.
On reversion from the post of Under Secretary lie was posted
as Section Officer (Grade II) with effer.t from the 3rd Tanuarv, .
1959 (Afternoon).

JASWANT SINGH, Under Secy.

MINISTRY OF INFORMATION & BROADCASTINC

New Delhi, the 30th January 1959

No. 1/47/38-Pub,—Shri D. C. Joseph relinquished charge of
the post of Editor (Pamphlets) in the Publications Division
on the afternoon of the 6th January, 1959.

No. 1/84/58-Puh.I.—Shrlmati Sheila Dhar relinquished charge
of the post ot Assistant Editor (English Magazines) in the
Publications Division on the forenoon of the 9th December,
1958.

No. I/84/,38-Pub.n.—The President is pleased to appoint
Shriraati Sheila Dhar as Editor (Indian Inloimalion) in the
Publications Division in a tempoiary capacity with effect from
the forenoon of the 9th December, 1958 until lutthci orders.

A. M. K. SVVAMI, Under Seiy.

Nexu Delhi, the 3b/ January I95'J

No. F.12/2/59-Admn.—Shri P. K. Sinha, Assistant .Superin-
tendent (Probationer), relinquished charge of Jiis post in die
Ministry of Information and Broadcasting on the aiternoon
of 9th January, 1959, on transfer, and assumed charge o£ the
post of Assistant Superintendent (Probationer) in the Direi tor-
ate of Advertising & Visual Publicity, on the same date.

R, K. GOVH-, Under Secy.

New Delhi, thr 2nd February 1959

No. I/83/58-I(A),—The Secretary. Ministry of Information
and Broadcasting, hereby appoints Shri B. K.. Goswami, Re-
search Assistant, Research and Reference Division, to officiate
as Assistant Research Officer, in the same organisation from
the forenoon of 23rd January, 1959 till 30th April, 1959.

S. PADMANABHAN, Under Secy.

MINISTRY OF WORKS, HOUSING AND SUPPLY

New Drlhi, the 21 Ui fanuary 1959

No. 13(8)/38-S&P.I(i).-Shri D. P. Mukherjee, officiating
Manager in the Government of India Forms Press, Aligarh,
was granted earned leave for 95 days with effect from the 8lh
July, 1958 to llth October, 1958.

No. 13(8)/38-S&P.I(ii).—On his return from leave, Shri I). P.
Mukhcrjee, officiating Manager in the Government of India
Forms Press, Aligarh, resumed charge of his office on llth
October, 1958 (A.N.).

No, l3(8)/58-S&P.I(iit).-Shri George Mathen, officijting
Manager in the Government of India Fprms Press, Aligarli,
relinquished charge of his oifice on the l l th October, 1958
(A.N.).

M. N. KALE, Under Secy.

(Department ol Transport)

(Transport Wing)

New Drllii, the Zilli January 1959

•No. ll-TA-I(68)/57.-Mr.w. K. S. Bamjl and Miss Anjani
Mehta, temporary Regional Tourist Officers (now re-designated
as Directors) in the Tourist Organisation of this Ministry have

New Delhi, Ihr 21th fanuary 1959

No. 28/6/5S-EWII.—Shri S. N. |arrcl, a permanent Officer
of Grade IV of the Central Sccictaviat Service and officiating
in Grade III of that Service in the Central Office, Cential
Public Works Department, New Delhi, was granted eirned
leave for 5 days with effect from ISrri December, 1958 (l'-N.)
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2. On the expiry of his leave Shri Jarre] resumed charge of
the post of Section Officer (Grade III of the Central Secre-
tariat Service) in the Central Officer, Central Public Works
Department, New Delhi with etfect from 18th December,
1958. (F.N.).

New Delhi, the 31st January 1959

No. 5(190)/58-EWI.—The- President is pleased to confirm
Shri A. B. Sen against the post of Superintending Engineer
(Electrical) in the Central P.W.D. with effect from the lGrh
October, 1958.

No. 5(184)/58-EWI.—The President is pleased to confirm I he
following Assistant Executive Engineers, appointed on proba-
tion to C.E.S. Class I as a result of the Combined Engineeiing
Services Examination, December, 1951, with effect lrom the
dates of (lieir appoinlmcnt as shown against their n.imes:—

1, Shri J. K. Varslinev,! -20th March, 195G.
2. Shri M. G Joseph--Oth February, 1050.

This Ministry's Notification of even number dated the BOth
October, 1058 is cancelled,

Nil. 4(21)/B8-EWI.—Shri B. N. Taneja, officiating Electrical
Engineer In the Crntral P.W.D. reverted as Assistant Engineer
(Elect.) in the Department with effect from thel^tli November,
1958, (F,N.)

Nrw Delhi, the 2nd February 1959

No, 16(S7)/58-EWI.—The services of Shri R. «, Gupta, Assis-
tant Executive Engineer, Central Public Works Dcparhiijut,
have been placed on deputation on foreign service teims vith
the All-India Institute of Medical Sciences, New Delhi, with
effect from the forenoon of the 27th November, 1958.

I. C. PURI, Under Secy.

New Delhi, the 2Bth January 1959

No. E-9(4)/39-Dis.—On transfer from the Ministry uf Works,
Mousing and Supply, New Delhi, Shri V. B. Madan, Assistant
Superintendent (Probationer), assumed charge of the post of
Section Officer in the Directorate-General of. Supplies and
Disposals, New Delhi, with effect from the forenoon of I he
12th January, 1939.

New Delhi, the SQth January 1959

No. E,28(87)/58-DIs.-Shrl Santokh Singh Dua an officiating
Grad? Ill Officer of the Central Secretariat Service, working
as Section Officer in the Directorate General of Supplies «£
^Disposals, New Delhi, has been granted earned leave for 60
tf'ays with effect from the 20th January, 1959.

No, E5(4)59-Dis.-On transfer from the Ministry of Works.
Housing and Supply, New Delhi, Shri Satya Pal Talwar, an
officiating Grade III Officer of the Central Secretariat Service
asiumed charge oE the post of Section Officer (Grade III of
the Central Secretariat Service) in the Directorate General of
Supplies and Disposals, New Delhi, with effect from the
forenoon of the 20th January, 1959.

GURPAL SINGH, Under Secy.

Nrw Delhi, the 31.it January 1959

No. EE.3(25)/58.-Shri B, N. Vaidyanathan, Assistant Estate
Manager, Calcutta, assumed additional charge of the post ot
Superintendent, Orphanganj Market, Calcutta, with effect from
2nd November, 1957 (afternoon) until further ordm,

B. R. MAZUMDAR, Under Secy.

New Delhi, the 30th January 1959

No. ESI-8(fi)/59.—The President is pleased to. appoint Shri
K. C, JBhattacharya, formerly Assistant Director of Purchase
(Gi-ade II) in India Store Department, London as Assistant
Director of Purchase, Grade I in the same Office in an officiat-
ing capacity with effect from the 24th December, 195G F.N.
and until rurdicr orders.

Shri K. C. Bhattacharya, relinquished charge of the post
ol Assistant Director of Purchase (Grade II), on the afternoon
of 23rd December, 1958.

No, ESI-8(4)/59.-Shri G. C. Gupta, Assistant Director (Sales
l':i\) (Grade I) in the Directorate General of Supplies and
Disposals, New Delhi, has been granted leave on average pay
foi 9 days from the 6th January, 1959 to the Mth January,
1959, preparaloty to retirement.

No. ESI-41(24)/58.—On return from leave, Shri S. P. Kaura
was posted as Deputy Director of Supplies in the Directorate
General of Supplies and Disposals, New Delhi, with effect
from the 3rd January, 1959.

No. ESI-41(6)/58.7-On recall to India Shri P, L. Madan,
Technical Officer (Grade III) in the Store Department of
the High Commission of India in London, relinquished charge
of the post of Technical Officer (Grade III) in the High Com-
mission of India in the United Kingdom with effect from the
2nd January, 1959.

Nftr

CORRIGENDUM

Delhi, the ilst January 1959

No. ESI-29(46)/58.—for the words '2 months' occuring in
this Ministry's Notification No. ,ESI-29(46)/58, dated the 5th
January, 1959 substitute '62 days',

R. RAJAGOPAI.AN, Under Secy.

MINISTRY OF LABOUR & EMPLOYMENT

Nexv Delhi, the 28th January 1959

No. Adm.I(40)/58.—On the expiry of his leave granted vide
this Ministry's Notification No. Adm. l(40)/58, dated the 23rd
September, 1958, Shri P. N, Sharma, a permanent officer o£
Grade I of the Central Secretariat Service, resumed charge of
the duties of Under Secretary In the Ministry of Labour and
Employment on the forenoon of the I9th January, 1959.

R. M. DOIPHODE, Under Secy.

Nrw Delhi, thr 1th February 1959

No. LWI.n-9(31)/58.-On transfer to the Ministry of Defence,
Shri Joel Lakra, leave reserve Labour Officer in the Office of
the Chief Labour Commissioner, relinquished charge of his
post on the 10th January, 1959, afternoon.

CORRIGENDUM

New Delhi, Ike %\st January 1959

No. LWMI-fi(42)/57.—In the notification from the Ministry
of Labour ie Employment No. LWI(H)G(l2)/57, dated the 2nd
July, 1958, published on page 399 of the Part I Section 2 of
the Gazette of India, dated the 12th July 195a, for "27th
January 1958" read "25th January 1958'".

V. R. ANTANI, Dy. Secy.

New Delhi, the 27th January 1959

No. ESI-29(50)/58.—Shri Om Prakash, Deputy Director of
Supplies in the Directorate General of Supplies and Disposals,
New Delhi was granted earned leave for 59 days from the
15 th November, 1958 to the 11th January, 1959.

On return from leave, Shri Om Prakash resumed • charge M
Deputy Direrlor of Supplies in the Directorate General of
Supplies and Disposals, New Delhi on the 12th January,

[This Ministry's Notification No. ESI-29(50)/58, daleil the
29th November, 1958 is hereby cancelled,]

(Directorate General of Resettlement and Employment)

New Delhi, the 2nd February 1959
i

No. TA-3(l)/B9,—On the expiry of earned leave for 11 days
granted in this Ministry's Notification No. TA-3(l)/58, dateil
the 21th December, 1958, Shri B. S. Randhava, Principal.
Central Training Institute for Instructors, Aundh (Poona),
resumed charge of his duties on the forenoon of the 19th
January, 1959.

T. S, RAGHAVAN, Under Secy,




